| TEM NO 49 Court No. 11 SECTION | X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).10965/2009

(From the judgenent and order dated 25/03/2009 in FA No. 4180/2008
& CA No. 14201/2008 of The H GH COURT OF GUJARAT AT AHVEDABAD)

ORI ENTAL AROVA CHEM CAL | NDUS. LTD. Petitioner(s)
VERSUS
GUJARAT | NDI SL. DEVT. CORP. & ANR. Respondent ('s)

(Wth prayer for interimrelief )
Dat e: 05/02/2010 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE G S. S| NGHVI

HON BLE MR JUSTI CE ASOK KUVAR GANGULY
For Petitioner(s) L. N. Rao, Sr. Adv.
Ni khil GCoel, Adv.
Naveen Goel, adv.
Mar soak Baf aki, Adv.
Sheel a Goel , Adv.
For Respondent (s) Ani p Sacht hey, Adv.
Mohit Paul , Adv.
Shagun Matta, Adv.
Sherin Daniel, Adv.

SFESEX XXX

UPON hearing counsel the Court nade the foll ow ng
ORDER

Pursuant to this court’s order dated 22.01.2010, M.
Har i shbhai Pat el , Executi ve Engi neer, Quj ar at I ndustri al
devel opment Corporation has appeared in person and upon his
instructions, |earned counsel for respondent No.1l nmade a
statenent that appropriate action has already been initiated
agai nst all those who dealt with the two suits filed by the
petitioner and after considering the replies filed by the
officers/officials, necessary orders will be passed.

Argument s hear d.

Judgnent reserved.

(Shashi Sareen) (Phool an Wati Arora)
Court Master Court Master



